FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency ResolutionProcess
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ASTRAL STERITECH PRIVATE LIMITED

L

(b) Details of authorized representatives
| are available at: |

RELEVANT PARTICULARS
1 | Name of corporate debtor ASTRAL STERITECH PRIVATE
|| LIMITED
| 2 | Date of incorporation of corporate debtor 03/09/2012
3 | Authority under which corporate debtor is Registrar of Companies, Ahmedabad
incorporated / registered
4 | Corporate Identity No. / Limited Liability U24100GI2012PTC071810
| Identification No. of corporate debtor ' !
5 | Address of the registered office and M/s ASTRAL STERITECH PRIVATE |
. principal office (if any) of corporate debtor l LIMITED |
] 911, GIDC MAKARPURA., Vadodara, \
|  VADODARA, Gujarat, India. 390010
6 | Insolvency commencement date in l 10/06/2024
respect of corporate debtor =)
7 | Estimated date of closure of insolvency 07/12/2024 \
resolution process
8 | Name and registration number of the Mr. Manish Santosh Buchasia
insolvency professional acting as interim (PCS IP-IBC RV_SFA)
resolution professional Registration No. IBBI/IPA-002/IP-N00487/2017-
2018/11449 AFA Validity 06-11-2024
9 | Address and e-mail of the interim 308, 3rd Floor, " Gala Mart" Nr Sobo Centre,
resolution professional, as registered with Before Safal Parisar,Above SBl/Union Bank,
the Board South Bopal ,Ahmadabad-380058 ,Gujarat
| E-mail: manishbuchasiacs@gmail.com
. Mobile no.. 9898055367 )
10 | Address and e-mail to be used for 308, 3rd Floor, "Gala Mart" Nr Sobo Centre, |
correspondence with the interim Before Safal Parisar,Above SBI/Union Bank,
resolution professional South Bopal ,Ahnmadabad-380058 ,Gujarat
E- mail: astralibc2024@gmail.com
11 | Last date for submission of claims \ 27/06/2024 i
12 | Classes of creditors, if any, under clause | Not applicable, as per information available with
(b) of sub-section (6A) of section 21, Interim Resolution Professional
| ascertained by the interim resolution
‘ professional Name the class(es)
13 | Names of Insolvency Professionals Not Applicable
identified to act as  Authorised |
Representative of creditors in a class
(Three names for each class)
14 | (a) Relevant Forms and | Weblink:

hitps://ibbi.gov.infen/home/downloads
Physical Address: Not applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the
commencement of a corporate insolvency resolution process of the ASTRAL STERITECH
PRIVATE LIMITED on 10/06/2024.
The creditors of ASTRAL STERITECH PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 27/06/2024 to the interim resolution professional at the
address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only.

All other creditors may submitthe claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 12/06/2024

Place: Ahm?d@ﬁag TECH
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Mr. Manish Santosh Buchasia
Interim Resolution Professional

ASTRAL STERITECH PRIVATE
LIMITED Registration No. IBBI/IPA-002/IP-
N0O0487/2017-2018/11449
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THURSDAY, JUNE 13, 2024

equiEas Equitas Small Finance Bank Ltd

(FORMERLY KNOWN AS EQUITAS FINANCE LTD)

Corporate Office : No.769, Spencer Plaza, 4th Floor, Phase-II, Anna Salai, Chennai - 600002.
Branch Office: 305-306, 3rd Floor, Abhishree Adroit, Nr. Sunrise Mall, Mansi Circle, Judges Bunglow
Road, Bodakdev, Ahmedabad, Gujarat - 380015.

POSSESSION NOTICE

Loan / Facility Account No’s. 700006234909/ EMFMHSNA0045291 &
700006243157 / ELPMHSNA0045293
Whereas, The Authorized Officer Of The Equitas Small Finance Bank Limited Ltd A
Banking Company Incorporated Under The Companies Act, 1956 And Carrying On The
Banking Business Under The Banking Regulation Act, 1949 Having Its Registered Office
At 4th Floor, Phase - li, Spencer Plaza, 769, Anna Salai, Chennai, Tamil Nadu - 600002,
State Office At Equitas Small Finance Bank Limited 305-306, 3rd Floor, Abhishree Adroit,
Near Sunrise Mall, Mansi Circle, Judges Bunglow Road, Bodakdev, Ahmedabad, Gujarat
- 380015, Under The Securitization And Reconstruction Of Financial Assets And
Enforcement Of Security Interest Act, 2002 and in exercise of powers conferred under
section 13(12) read with rule 3 Of The Security Interest (Enforcement) Rules, 2002,
issued a demand notice dated 26/10/2023 Calling Upon Applicant /Borrower/ Co-
Applicant/Co-Borrower/Guarantors/Mortgagors (1) Mr. Narpat Singh S/o0 Mr.
Sardar Singh (Applicant /Borrower & Mortgagor) (2) Mrs. Sita Kanwar W/o Mr.
Narpat Singh (Co- Applicant/ Co- Borrower) (3) Mr. Ghanchi Badram S/o Mr.
Galbaram Ghanchi (Guarantor) to repay the amount mentioned in the notice being
Rs. 30,52,634 /-(Rupees Thirty Lakhs Fifty Two Thousand Six Hundred Thirty
Four only) due as on 25.10.2023 With subsequent interest, penal interest, charges,
costs etc as per the agreement(s) within 60 days from the date of receipt of the said
notice.
The Applicant / Borrower/ Co-Applicant/Co-Borrower/Guarantors/ Mortgagors, having
failed to repay the amount, notice is hereby given to the Applicant/Borrower/ Co-
Applicant/ Co-Borrower/ Guarantors/ Mortgagors in particular and the public in
general that pursuant to the Order of Addl. Chief Judicial Magistrate, Patan, passed on
29.04.2024 the undersigned authorized officer through court commissioner has taken
possession of the property described herein below in exercise of powers conferred on
him under Section 13(4) of the said Act read with rule 8 of the Security Interest
(Enforcement) Rules, 2002, on this the 8th day of June of the year 2024.
The Applicant / Borrower/ Co-Applicant/Co-Borrower/Guarantors/ Mortgagors In
Particular And The Public In General Is Hereby Cautioned Not To Deal With The Property
And Any Dealings With The Property Will Be Subject To The Charge Of Equitas Small
Finance Bank Limited For The Amount Of Rs. 30,52,634 /-(Rupees Thirty Lakhs Fifty
Two Thousand Six Hundred Thirty Four only) due as on 25.10.2023 and interest
thereon from 26.10.2023.
The Applicant / Borrower/ Co-Applicant/Co-Borrower/Guarantors/ Mortgagors
attention is invited to provisions of sub- section (8) of Section 13 of the said Act, in
respect of time available, to redeem the secured assets.
SCHEDULE OF THE SECURITY (S).
Residential Property Owned By Mr. Narpat Singh S/o Mr. Sardar Singh
All that pieces and parcels of property Residential House constructed on Plot No. 17,
admeasuring 155.32 Sq. mts. of land bearing revenue Survey no. 72/1 paiki 1, known as
“Suramya Residency” situated within the limits of Hansapur, Tal-Patan, District - Patan.
Four corners of said property :- North : Plot. No. 16, South : Plot. No. 18, East : Internal

() OMKARA OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED
; Tmm—E Regd. Office; 9, MF, Magar, Tst Sireal, Kongu Nagar Exin, Tinupur841507
Corporate office at Kohingor Square, 471h Fioar, NG, Kelkar Marg, B.G.Gadkan
Chowk, Diedar (West), Muemba - 400028

POSSESSION NOTICE

APPENDIX-IV (For immovable property) Rule 8 (1)

Viheregs, The undersioned baing fhe Authonized Officer of Omkars Azsets Reconstroction Pyl Lid,,
(DAL} a company incamporaled under Sha provisions of GCompanies Act. 1556 and duly ragetered 'with
Resarve Bank of India (RBI) 33 an Asset Reomaructon Company uncer secion 3 of the Secuniization
and Recorstructon of Financial Azsels and Endemament of Sagurity Inberast Act, 2002 { The SARFAES]
Al 20027 having CB Mo UET0OTZ2014PTC020363 and |1s registerad affice at 9, 8P, Magar, tsl
Streal, Korgu Magar Extn. Tiupur 841607 and carporabe affice al Kohinoor Sguaee, 47t Floor, BE.
Kiefkar Mang, BG. Gadkan Chowk, Dader (West], Mumbai - 200028 acteg 115 capacity a5 & Trastes of
“Oimhara PS 2030@0-21 Trust" hes acouired al rights, tde and inferast of the entne outstanding of the
Bormowsars/Co-bomoswars/Morigagoes |ate Bélal Siddiki Khan ($e Bomowar) thraugh &s legal hairand its
Co-Bormoavens) Lubana KRan, ordaer seckon S ol Securfizalion and Recoesirucion of Financse igsels
and Enforcement of Security intarest A, 2002 vide Assignment Agreemen| dabed 2602 2021,

A wvgrreas, Auhocsed Clicer of Fullerton Incia Cradi Company Limited (FICCLunde the Sedunlisalion
and Risconatucton of Financial Assels and Endormemnent of Secunty Inlerest fct, 2002 and in exarcsa of
powvers confemed under sechion 1321 read with Ruke 9 of Ike Security Inlenes! (Enforcamaent) Rules, 2002
iaued demand rotiee daled 06012024 calira upen the BerraeraCo-bamowemWatgagens to repy fhe
amcunt mankoned i e nobice agoregafng to Rs. 40,12 60842 (Rupses Forty Lakhs Twelve Thousand
Six Hundred Nine and Forty Twa Paise Onlyhas on Tth Decambar 2023 phes copenses ard afer charmgos
payabbs thereon |s due and payable by you logether with frther inferest, expenses, poste, changes, eic. il
thiz b of purgrraad within B0 days from the dale of raceiplof the sadnofice

Further, [t & o0 recoed thal Fudleron irds Credit Comparry Limited {FICCL) the adgingl crediar has
assgied all &= righls, tife and interast of the anlire oulsianding detd kying agamst abava refamad
berroweradoan account along wih undedying securiies in lavor of Omkara bfasels Reconsinection Py,
Lid. acfing e= Trustes of Omkara PS Z232020-21 Trest under the provisians of SARFAES] Act vide
Regslerad Aignmend Agreement daled 26 .03, 3001

Purzuemt %o the said assignment of debbfinencial essats in {avour of Omikara Assats Recorstracsion Pyl
Lid. (ChARPL hoes-sbepeod inlo B shies of Fullerdon India Coadgil Company Limiled (FICCL) and has
become entitied 0 rapover the e ntire cutsianding dues and enforea the security

Bormwars and Co-borrowars, having aiked Yo nepay the amounl, 8% per notice dated 06.01 2024 under
geehon 133 ol SARFAES| Act. The Autharsed Offcer of Omlars Asssts Raponsbetion Byt Lhd . duly
appontad undar sub-sechion (1.2} of saciion 13 ofthe SARFAES] Acl, 2002 has 1aken possession ol fha
fedkraing secured asaetsimmovableimovable propertes described nesin below in execise of powsr
canferred an himunder sub-sechion (4] of sachon 13 tha said [Aci] read with Rue & of tha Security Interest
Enfoecamant Mok 2002 o hig 17 Jurs 2024

Tha BomowsmMartgagees in paricuar and the publc in general i hersty cautioned nal to deal with the
progety and any dealngs wid e property will be sbgect b the chame of e Omkira Assels
Reconstucion Pyl Lid acling as Trustes of Cenfeara PS 222020-21 Trust having corporate offios A1 Kohinoor
Squane, 47t Floor, NG Kekar Mam. R.G. Gadkar Chows, Diadar (Wasll, Mumiaal - 200028 for an amoun|
of Re, 401260942 [Rupees Forly Laihs Twelie Thousand Six Hundaed Ming and Forty Two Palse
Oinly) togather with furher interest crpensas. costs, changes, ele. it data of paymend and realsation
Thie pamoees atbenlion i invied b the provisions ol sub-sechon & of Secion 120l he Acl, in nespeclal
time awallable, Ioredeem the secured agsets

Tha cerdails of the assetst properties hypolhecated” assgred! chargaed! margaged b cur Campany in the
abone accound and whase poasasalon has taken are ghen harsunder

DESCRIPTION OF IMMOVABLE PROPERTY

Al fhat pisce and parcsd of pranarty bearing Fit Ma. D-201 on 2nd Floor sdmesascning 190 sq. vards Le

41,97 59. mirs. fn scheme known as Sunniss Arcads siluebed at land baanng Surnvey Mo, £412 of Moue

Makiampur, Taluka City m $he Regisisbon Distrect of Ahmedabad and Suo-Disincl Ahmedabad
Beundaries:- Bzt Flatho. 0-204, 'West Block C. Morth: Highway Road. South: Flat Mo, 0-202

[Authorsed Officer)

For Ombkara Assels Reconstractian P Lid

[Beting i s capacity as frustee of Omicars PS222020-21 Trust)

Date ; 11-06-2024
Place - Ahemdaked

FORM A

PUBLIC ANNOUNCEMENT
| Under Regulation 6 of the Insalvency and Bankruptcy Board of India
(Insalvancy Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

ASTRAL STERITECH PRIVATE LIMITED
RELEVANT PARTICULARS

I |Name of Corporaie Debtor  |ASTRAL STERITECH PRIVATE LIMITED
2. | Dabs ofincorporation of Coeporale Deblor [ D10D2012
% [Authonty under which Comporate Dsblor is: | ROG - Ahmedabad
roorporaiad | regisherad
4. Corparate Kentily Mo ! Limibed Lakel ity
{Identificaiion M. of Carporale Dablor |
5, | Aeddneces of the registened offics and |Mis ASTRAL STERITECH PRIVATE LIMITED
{princpal ofen (f ary) of Corporate Deblor |31, GIDG Makarpura, Vacodara, Gugaral-330010, india

| U4 100GR2012PTCITIE0

£ | Insakrency commencement date in 1 H0E/2024
irespect of Corporabe Deblor
7. | Esimaned date of dosure of inscivency | 0TH2I2024

{reselulian process

& |Meme and Registrafion number of the
raclvency professional acing as infenm
Resolubion Profassianal

I'Mr. Manish Santosh Buchasia

PGS IPIBC BV _SFA )
Reg. No.: IBENFA-DIZTP-MIGET 201 T-2018111448
AFA Valld updo ; 08-11-2024

| professioral. &5 regisensd wih the board | Safal Parisar, Ahove SBVLnkon Bank, South Bopal,
| Abmadabad- 1803050, Gujarat. | Mob.: 9998055367
Emadl: manishbirhassesiamal com
10| Addrass and e-mall b e usad lor
corespondence with the Indéeim
Resciufion Professons

| Safal Parisar, Above SBUUnion Bark, South Bepal,
Ahmadabad- 380058, Gujarat.
| Emadl; astralbe2i2d@amai com

1 Last data hor submisson o daims | 271082024

12 | Clagses of cradions, § any, under dauss i) | Mol applicable, as par iInformalan avallabke
i sub-sechion (64 of secton 21, sscertaned | with Intarim Resalution Professional
Evy the Inberm Rasciution Profzssianal
13| Mames of insaivercy professionals enfified| Mot Applicable
bt as guthonsed regresentatve of cediors
inzciass (thoes names foreach tass)
14/ 2] Refewand fomrss and
(3] Dartais of authonzed rapresentatves
| o waitable &l |
Wofice: = hereby given Tal the National Comparty Law Tribunal, Ahmesdabad Bench has ordened the
cammercement of a corparate insahency resclufion process of e ASTRAL STERITECH PRIVATE
LIMITED on 100672024,

: [a) Yabink: hllps:Vibbi gownbomaldawnioads
() Physical Address: Mot applicale

with procd onar bedors 270612024 30 the infanim resokilion professiona! at e address mentioned agains
enlry Hix 1

Thi financiall craditars shall subimii theirclaims with procof by @leciranicmeans only,

AR aimir craditars may sukem i clarns with proalin person, by postarby elecronicmeans

Suhmission of fals2 or misleading proofs of claim shall sttract penalties. §di-

Mr. Manish Santosh Buchasia

Date ; 12062024 Irferem Resolulion Pralessional for Astral Slartach Privata Limited

hi’hna: Bhmedabad

& | Address & amail of fhe inlenim rasokifion | 308, 3rd Foor, * Gala Mart” Mr Sobo Centra, Bafor |

| 306, 3rd Floar, * Gale Mart® Nr Sooo Centre, Bafara |

The crediors of ASTRAL STERITECH PRIVATE LIMITED ans hereby called upon to submit el daims |

Regn. No.: IBBUIPA-OUZP-ROD48T/2017-2018/11249

& OMKARA OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED
ES=RSEEE Regd, Office: O, M.P. Magar, 151 Street. ¥engu Nagar Extn, Tirupur-641607
Corporate office at Kohinoor Square, 47th Floor, N.C Kellar Marg, R.G.Gadkan
Chowk, Dadar (Wesl), Mumbai - 400023

POSSESSION NOTICE

APPENDIX-IV (For immovable property) Rule & (1)
Wineieas, The uncersigndd being the Authortsed DFicer of Ombkam Assets Roconstruction Pyt. Lid,,
{OARPL) & company inconparabed urder the prostsions of Campanies Act, 1956 and duly regisiered with
Rasana Bank ol India {R24) as an Assat Reconstnaction Company under section 3 of tha Sacuriization
A Recanstuchon ol Fnanaal Assste and Enlarcamen] of Secunly Friens Acl, 2002 { The SARFAES]
At 2002} having CIN No UET100TZ204PTCOEAEES and He registered offica &t & M.F. Nagar, 1st
Syeet, Kongu Magar Exin, Tinupur §41807 and corperate offica-at Kohinoor Square, 47th Flaar, A.C,
Letkar Marg, B. G, Gadkan Chowi, Dadar (Wiesl), Mumba: - 800028 acling in &5 Goadly as a Trusbes of
*Omkara PS XA2020-21 Trusk™ has acqueed ali roita, litke snd interest al ®e anlire aulslanding of Ihe
BormowersiCo-bormowensoriganors Umeshibhal Ambalal Patel and Hansaben Umeshbhai Petel
wrdar saction & of Secuntization and Reconsfruction of Financia! Assels and Erdorcament of Security
InlenEst At 2002 wiehssormmenl Agreemenl dabed 26 022021
Furfhar, i is on mepand thad Fuleron India Credit Company Umited (FICCL) the original cradilor has
asziqned &l ity dghls, e and intees) of the enine outslarcing debl [ying agains! abeve relered
bomowersdoan account Song with underying sscunties in favor of Cmba Assets Reconstrucion Pyl
Lid, actrg as Trusles of Omkara PS 222020-21 Trust under the provisions. of SARFAESE AGT vida
Registered Asghormeant Agreement dated 26.02 2024,

Pursuant o thiy said axsignmen of deblfrandal aesels in favour of Ombkara Assels Reconstuclian P
Ll (DARPL) has gtepped into the shoes of Fuleran Inda Credd Compary Liended (FICCL| and Fas
bacoma enfitlad borecovar the enfine aulslanding duss and endomce the sacuriy.

Al whereas, Ahansad Officer al Ombkara Assets Reoomstruction Prvale Limiad |SARPL) under the
Saguriization end Reconstrucion of Financsl Assess and Enforcamant of Secunty inssresl A, 2002 and
in arcse of powers confernsd under Sechion 1302} mead wilth Rubs 8 of the Secirfy Inlanst
{Enforcemant) Rukes, 2002 lssoad demand rotee dated 150002021 caling upon the BomowersCo-
bomosershlartioagans 4o repay the amount mendonsd In the notkcs epyegeting fo Rs. 31,19,237.33
{Ruipses Thirty One Lakh Hinetesn Thousand Two Hundred Thirty Seven And Thisty Three Paisa
ﬂnl:,l} asani :I:Jprl.uqr:,l_ 2021 foguiher with lrberinlerest expenses, casls, charges, eic, 8l the dade of
sl within B0 days from the date of rece o af e s nalice

Barrcmers ard Co-bamoanrs, Rining Fbed 1o renay B amound, &% pef nolice daled 1509, 2027 urder
section 1302) of SARFAES] Acl The Authorised Offices of Oimbara Assels Recanstaction Pvi. Lid., duly
appaintad under sub-saction (12) of seclion 13 of tha SARFAES| Act 002 tas teken possassion of the
aloving zecured asseRimmovablsrovible properties desorbed heren bekoain exerdse of posers
conferrad on him under sub-tection {4) of ection T3 the said [Act) read with Ruie 8 of the Secunity Intareal
Ertamcament Rulas, 2002 an this 11 June 2024

The Borowers Momgagers in particular and the pubiic in ganeral = hersby cautioned not fo daal with the
property and amy dealings wih the property will be subjec o the charga of tha Omkara Assess
Reconsinalion Pet Lid acting as Trusiee of Owkara PS 2202000421 Truat having corporale affice al
Eohinoar Souare. 4Tth Floar, N.C. Meikaridang, BG. Gadkar Chows. Dadzr (West), Murmtal- 400028 tar
an ameurd of Rs. 31,189,237 31 (Rupeas Thirty Cna Lakh Ninatssn Thousand Teo Hundrad Thirty
SevenAnd Thirty Three Paise Only) as on 151 January, 2021 legesher wilh Turtbes mleces], enpenses
coals, changes, @i, 1 the dake of payment and reaisation.

Thee harrower's allenbon & rraled to the provisions of sub-seclion B of Seclian 13 of the Acl, in resped of
time avalable, boredeam the secursd assals.

The delails al the assals progeties ypoihaecaied| sgignedl darged’ mogaged 1o oo Compary in the
anove aeooun! ancwhose possession has [aken ere givan hereunder;

DESCRIPTION OF IMMOVABLE PROPERTY

Al thal pieca and parcel of property bearing Piot Mo, D-18, admessuring 80291 =0, meters Pashabhal
Park, Bahind Rafance Frash, YWaghoda Roed, Viadodara, Gujarat-190014. Boundaries:- Sast Pt Mo
27, Wesk 7,50 M2 Road, Norh: Plal e, 17, Scoh: Plat Ko 19

{Autharised Officer)

For Ombara Assats Reconstruction Pyt Ltd
(&ctEng in its capacity &5 trustee of Omkara PS222030-21 Trust)

Dare - 1-04-2024
Flace ; Vadadara

Road, West : Compound wall of the society

Date - 13.06.2024
Place - Patan

Authorized officer,
Equitas Small Finance Bank Ltd

APPENDIX -1V-A
E-AUCTION SALE NOTICE OF IMMOVABLE PROPERTY (IES)
Finance Limited E-Auction-Sale Notice for Sale of Inmoveable Assets Under the Securitisation and Reconstruction of Financial Assets and
Civar i Paat Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002)
Registered Office: - 9th Floor, Antriksh Bhawan, 22 Kasturba Gandhi Marg, New Delhi-110001, Phones:-011-23357171, 23357172, 23705414, Web: - www.pnbhousing.com
Ahmedabad Branch: 2nd Floor, Part |, Megha House ,Opp. Kotak Bank , MithakhaliLaw Garden Road, Ellisbridge, Ahmedabad, Gujrat-380006,
Vadodara Branch: 331, Third Floor, Trivia Complex, Natu Bhai Circle, Vadodara, Gujrat — 390007, Rajkot Branch: 404-406, Fourth Floor, Kings Plaza, Astron
Chowk, Rajkot, Gujrat—360001, Surat Branch: 305-308, Third Floor, Titanium Square, Adajan Char Rasta, Adajan, Surat, Gujrat- 395009
Notice Is Hereby Given To The Public In General And In Particular To The Borrower(s) & Guarantor(s) Indicated In Column No-a That The Below Described Immovable Property (ies) Described In

Column No-d Mortgaged/charged To The Secured Creditor, The Constructive/physical Possession of Which Has Been Taken (as Described In Column No-c) By The Authorized Officer Of M/s Pnb
Housing Finance Limited/secured Creditor, Will Be Sold On “as Is Where Is, As Is What Is And Whatever There Is Basis” As Per The Details Mentioned Below. Notice Is Hereby Given To

@ PN Housing

Borrower(s)/mprtgagor(s)/le al Heirs, Legal Representative, (whether Known Or Unknown), Executor(s?, Administrator(s), Successor(s), Assignee(s) Of The Respective Borrowers/
Mortgagor(s)(since Deceased) As The Case May Be Indicated In Column No-a Under Rule-8(6) &9 Of The Security Interest Enforcement Rules, 2002 Amended As On Date.
For Detailed Terms And Conditions Of The Sale, Please Refer To The Link Provided In M/s Pnb Housing Finance Limited/secured Creditor's Website |.e. www.pnbhousing.com.
Loan No, Name of the Demanded | Nature of it ; Reserve| EMD |LastDateof| Bid [Inspection| Date of |Known Encumb-
Borrower/Co-Borrower/ Amount & Date Possession Descrlplsllorr: of thde PBopertles Price go% of | Submission |Incrementall Date & | Auction | erances/Court
Guarantor(s)/Legal heirs (A) (B) () ortgaged (D) (RP) (E)| RP) (F) | ofBid(G) | Rate(H) | Time (I) [& Time (J) |Casesif any (K)
HOU/VA/0217/353687, B.O. Rs. Physical | 103, Sukan Residency, Old RTO Road, Chavaj Road, Rs. Rs. 16.07.2024| Rs. [04.06.2024(17.07.2024
Vadodara, Thakor Pinakin  2637229.78) pccaccion Bholav, Bharuch,Gujarat-393001, India. 2457000 245700 10.000 | Between | Between | Not Known
Sanubhai / Mistri Jagrutiben as on ’ 12:00 gm 01:30 gm
Manilal 12-05-2023 to 04:00pm|to 03:00pm
HOU/AHM/0118/473838, B.O. Rs. Physical | 404,4th Floor, Rishabh Avenue, Nr Derasar Temple, Nr |  Rs, Rs. [16.07.2024| Rs. (25.06.2024|17.07.2024
Ahmedabad, Bhavin B Soni / |1643273.18|p)ccoccion Savita Park, Isanpur, Ahmedabad, Gujarat-382443, India.| 2281000/ 228100 10.000 | Between | Between | Not Known
Dipika R Soni / Reetaben B as on ’ 12:00 gm 01:30 gm
Soni 17-11-2021 | to 04:00pm|to 03:00pm
HOU/RJKT/0917/430203, B.O. Rs. Physical | Flat No 204, Second Floor, Ashopalav Center, Nr Modi Rs. Rs. 127.06.2024| Rs. |18.06.2024|28.06.2024
Rajkot, Rajeshbhai M Davda / |2266511.15(poccoccion|  School Ambika Township, off Jivraj Park Main Road, - |1517000| 151700 10.000 | Between | Between | Not Known
Deptiben R Davda ason Mavadi, Rajkot,Gujarat-360004, India. ! 12:00 gm 01:30 gm
| 16-11-2022 If] il _ 1 to 04:00pmito 03:00pm
HOU/VA/0919/747076, B.O. Rs. Physical |Plot No, A/163, Golden Valley,Nr Amodar To,Giriraj Road,|  Rs. Rs. 127.06.2024| Rs. |19.06.2024|28.06.2024
Vadodara, Laisamma P V| 12586376.78p,cc.ccion | Waghodia Main Road, Vadodara, Gujarat-390025, India. |1618000 161800 10,000 | Between | Between | Not Known
Girishbhai Shakarchand Shah | as on ’ 12:00 gm 01:30 gm
| Manthan Girishbhai Shah |28-11-2022 to 04:00pm|to 03:00pm
HOU/SRT/0217/352292,B.0. Rs. Physical | Flat No 102 1st Floor, Krishna Palace Appartment, Opp | Rs. Rs. 127.06.2024| Rs. [20.06.202428.06.2024
Surat, Jagdish Babulal Payak /|4683814.69| p <.cion [Khatodara Pumping Station,Nr Agrawal ggenc , Prajapati{2958000( 295800 10,000 | Between | Between | Not Known
Ravina Jagdish Payak ason Brahma Marg, Majura, Surat, Gujarat-395001, India. ! 12:00 gm 01:30 gm
31-03-2021 to 04:00pm|to 03:00pm
HOU/AHM/0717/413873, B.O. Rs. Physical E 503, Rashmi Aangan, Behind Hajari Mata Rs. Rs. 127.06.2024| Rs. [21.06.2024(28.06.2024
Ahmedabad, Mahesh L Rathod |1908560.91 p ccoccion Mandir,Sanand Viramgam Highway, Sanand, 1850000 185000 10.000 | Between | Between | Not Known
IManjulaben Maheshbhai as on Ahmedabad, Gujarat-382110, India. ’ 12:00 gm 01:30 gm
Rathod 08-04-2021 to 04:00pm|to 03:00pm
*Together with the further interest @18% p.a. as applicable, incidental expenses, cost, charges etc. incurred up to the date of payment and/or realization thereof. ** To the best knowledge and information of the

authorized Officer of PNB Housing Finance Limited, there are no other encumbrances/ claims in respect of above mentioned immovable/secured assets except what s disclosed in the column no-K. Further such
encumbrances to be catered/paid by the successful purchaser/bidder at his/her end. The prospective purchaser(s)/bidders are requested toindependently ascertain the veracity of the mentioned encumbrances.
1.Asondate, thereis no order restraining and/or court injunction PNBHF L/the authorized Officer of PNBHFL from selling, alienating and/or disposing of the above immovable properties/secured assets.

2. The prospective cFurchaser/bidderand interested parties ma independentIKltake the inspection of the pleadinﬂ in the proceedings/orders passed etc. if any, stated in column no-K. Including but not limited
to the title of the documents of the title pertainingf thereto available with the PNBHFL and satisfy themselves in all respects prior to submitting tender/bid application form or making Offer(s). The bidder(s) has
to sign the terms and conditions of this auction along with the Bid Form.

3. Please note that in terms of Rule 9(3) of the Security Interest (Enforcement) Rules, 2002, the bidder(s)/the purchaser is legally bound to deposit 25% of the amount of sale price, (inclusive of earnest money,
if any, deposited) on the same danr not later than next working day. The sale may be confirmed in favour of (bidder(s) only after receipt of 25% of the sale ﬁrlce by the secured creditor in accordance wi
Rule 9(2) of the Security Interest ( nforcementLRuIes, 2002. The remaining 75% of the s sale consideration amount has to be deposited by the purchaser within 15 days' from the date of acknowledgement
of sale confirmation letter and in default of such deposit, the property/secured asset shall be resold.

4. C1INDIA PRIVATE LIMITED would be assisting the Authorised Officer in conducting sale through an e-Auction having its corporate office at Plot No.68, 3rd Floor, Sector 44, Gurgaon, Haryana 122003
Website- www.bankeauctions.com. For any assistance related to inspection of the property or obtaining the Bid Documents and for any other cLuery. or for registration, you have to co-ordinate with

Manojkumar Solanki, Contact Number 18001208800, auction@pnbhousing.com s authorised person of PNBHFL or refer to www.auction@pnbhousing.com

Place: Gujrat, Dated: 13-06-2024 Authorized Officer, M/s PNB Housing Finance Limited

REGIONAL OFFICE - JAMNAGAR
el eyl Central Bank Building, Mandvi Tower Road,
Central Bank of India 2nd Floor, Jamnagar - 361001 /SALE NOTICE

E-Auction Sale Notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Sacurity Interest Act, 2002
read with proviso to Bule 8 (6) of the Security Interest [Enforcement) Rules, 2002,

Nodice is hersby given ko the public in general and in particular o the borrowens) and guarantor(s) that the below described mmovabie propery morigaged ! charged to the
secured creditor, the Symbolic Possession of which have bean laken by the authonzed officer of Central Bank of India, Securad craditoes, will be 2old on “As is where 8", Az
is whatis" and “whatever is there is" basis on 29,08.2024 for recovery of dus bo the Central Bank of India from belew menbon Borroweris) and Guarantons), The Reserve Price
and eamestmoney deposit (EMD) is displayed againsi the detads of respective properties.

APPENDIX- IV-A [See proviso to Rule 8(6)]

Hezct Gis zilg dledal

E-AUCTION

Sale Notice for Sale of Immovahle Properties on 29.06.2024

3r. | Name of the Borrowers (Guarantors | Mortgagers | Demand Notice ot : Reserve Price & EMD 10% &
& Contact Detail of Branch Date & Due Amount W iption oL ime. DRmEVAING i pirs Bid Incremental Amount
1. | Ws Bhavin Impex Pvt. Ltd 03/05/2019 Property Description : Block | Office No. AB & C, Rs. 1,04.00,000.00
: Mr. o | Second Floor, Anjara Chambers, MNear K. P Shah e i e

e r::::ﬂtﬂsf:::? | o IRt | House, Bedigate. Area, Keshi Vishwaneth Rogd,| 5 10:10.000.00
Jamnagar Branch + iviorest * | Jamragar In the name of Sakinaben Sefudinbhal Rs. 50,000.00
Mr. Sunil Kumar {Authorized Officer) Charges thereon | 2y ati & Memunaben Ibdrahim Taibali Lotiya,
Contact No, 887871 30204 Area; 522 28 50 Mt

Z | Mr. Balwantsinh Pratapsinh Rathod (Borrower) 2911112023 Property Description : Residential Tenament Rs. 10,43,000.00

. ; ; B e — i x F | i

ey o Re. 184928000+ | 2ol %2 Crcl,dabanae ndraliarg| 510430000
Contact ; +91 - 89800 08851 é;'fﬁ' :’hm“'-" Jamnagar - 361 006, Gujaral, In the name of Mr. Rs. 10,000.00
Ms. Mona Kumari (Authorized Officer) rges Iereon | patwantsinh Pratapsinh Rathod.
Contacl No. +91 - 90990 02848 Arpa: TT.10 5q. Mir.

3. | Mr. Dllipbhai Balubhai Khunti (Borroseer) 2200 Property Description : Properfy situsted at Sub Plot Rs. §,05,000.00
Infantry Kunes Branch Manager Mo. 761, R. 3. Mo. 37 of Nawagam Ghed, Krishna
Contact : 491 - 83800 08851 Re. 883283314 | ooy famnagar, Gujarat I the name of Mr, Dilipbhai| — — > 00:500.00
Ms. Mona Kumari {Authorized Officer) é""‘”ﬁ' +Other | gaiubhai Khunti Rs. 10,000.00
Contact No. +91 - 30390 02848 horges Thereon | avea:46.21 Sq. M.

4. | M/s Pramukh Product 26/06/2023 Property Description : Property situated at Sub Plol Rs. 21,00,000.00

: . . o N o 4 il

e e e zspsgvons |0 17 RS o, 0087 Naran Nor| g ntm00
Contact : 39500 08944 Interest + Other | 3¢+ 004 In the name of Mr. Sahilbhai Gordhanbhai Rs. 10,000.00
Mr. Sunil Kumar (Authorized Officer) Charges thereon | |jmaretiya
Gontact No, +01 - B8781 50204 Area - 47.60 5, Mtr

5. | Mr. Ashokkumar Ratilal Pragda {Borrower) 23108) 2021 Property Description : Property Siluated at Sub Pl Rs. 9,50,000.00

i e 2 s g . 38iPaikia. Tirunatl Park-t,
:;ij:;?m:aﬁ: I::::gﬁ;:r A {Satonse) HIE' “M'“gm ¥ g;incfj‘n?.}aam#n;egﬁrarrrrﬁhg?a;t I:j mu:zil;“amrk i 95_.I!]ﬂlil-,l:ll:l_
Contact : B3B00 04944 nferest + Other | pakial Pragda, Mirs. Chandrikaben Ashokkumar Rs. 10,000.00
: Charges thereon | pragda Area 52,1651 M:

Mr. Sunil Kumar (Authorized Officer) Sl v
Contact No., +91 - BBT81 $0204

Date of E-Auction : 29.06.2024 * Time - 12.00 Noon to 4.00 PM with Auto extension of 10 Minutes.

Date of Inspection & Time : 15.06.2024 Between 12.00 Noon to 4.00 PM

Last Date & Time of Submission of EMD and Documents (Online) On or Before: 29.06.2024 Upto 4.00 PM

Bidder will register on website https://www.mstcecommerce.com and upload KYC documents and after verification of
KYC documents by the service provider, EMD to Be Deposited In Global EMD wallet through NEFT/RTGS/transfer
(after generation of challan from hiips://www.mstcecommerce.com)
The auction will be conducted through the Bank's approved service provider “hitps://www.msicecommerce.com”
E - Auction will be hedd "As is whare is", "As is what is" and "whatever is there is” basis. For detailed terms and conditions please refer to the link provided in
www.centralbankofindia.co.in secured creditor or auction platform {https:imstcecommerce.com) Helpling Mo, : 033-22001004

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

Borrowers/Guarantors! Mortgagors is invited to provigion of sub-section (8) of section 13 of the act in respect of time available to you fo redeam the sacured assals,
Date - 06.06.2024, Place : Jamnagar Sd/- Authorised Officer, Central Bank of India

i o
I i R
E. r._‘-_.*.

POSSESSION NOTICE
APPENDIX -IV [Rule 8(1)]

Collection, 1st Floor Balleshwar Avenue, 5 G Highway,
I‘l AXIS BANK Opp Rajpath Club, Bodakdev, Ahmedabad, Gujarat - 380054,

Whaenaas, the undersigned being the Autharizad Oficar of the AX1S BAME LTD, under the Sacuslization and Reconsbuctian of Firansal Assets and Enforcamant of Securty intenestbcl, 2002 and
i eminced of powars conlermed under secien 1302 read with rla 3 of s Secunly Imenesi{Enfarcamant) Rules, 2002, issued a dormaand molice galed micnbonesd ReseEn below [ calla g upon he
E{II'I'IZIl'f-l}l"f;!}"Eﬂf?D'ﬁ'er.'Wﬂﬁ‘Eﬁﬂf-'GL@faﬁ?ﬁ. prentioned heren below Gable to repay the amound mentoned hereirdes in the nolos a5 mantioned in (he 23k nolice teg et with Turther inbanas! al
the conmracual rate an ihe aforesald armount and ncidental expenses, costs, changes ete incurred | o b incurred, within 60 days from ihe date of the said notice
Baorrower/Co-BarowerMargagan!Guarantor, mertioned harein below table having fated to rapay the Banks dwes as menticned in tha notca isswad to him under Sacusitization end Racon strection
of Finansal Assets and Enforcament of Secunity Inferest Act. 2002, nofica = haraby given o tha Bormower and ather mentioned hergin sbova in particular and tha public. in general, that the
undarsigrad has Laken Possassian (manfionad hanain below bie] af the propary described herain below in axercize of powers corferrad on him under section 13(4) of the said Act raad wilh rule B
al the said Rules &n laloeing date
Barrawen Go-Bamower MorlgagonGuaranier mentioned hemen below table in pariculan, and e public, ingenesal, are hineby caitoned ned 1o deal weh the propery snd ary dealings Wi the
propery will be subject to e charge of the AX1:3 BANK LTD for an amount mentioned herein below tabie &5 mentioned in the said notice togesher with further intarest at the contraciual rate on the
afpresaid amount and incidental expenses, costs | chargesete. incwmed (o beincumred
Tha Borrawers albenfion & fnviled ta fhe prowisions of sub Sectian (8) of S2clion 13 ofthe BARFAES! act, 202 in raspact affima availabla, toredeam the secured assels
Mama of Damand Hatice Date Date &
Borrower) & O Amourl Schadule of Inmowable Proparty Type of
Guaranior R=. {Inferest + Possassion
Co-Borrower Charges - Recovery|
LAN : PHROGO301865048 & 06-07-2022 ALL REGHT, TITLE AND INTEREST THAT FIECE AND PARCEL PREMISES LYING BEING AND SITUATED | gpjogion24
PHROODZ0S00TTOE O AHMEDABAD DISTRICT GANDHINAGAR, TALUKA MOUUJE ZUNDAL VILLAGE SURVEY MO. 36772, FLATNO. | (PHYSICAL)
(1) Ghanshyam Shankartal Sen | Rs 154627938 608 OF 6TH FLOOR, 3669 50 METER BUILT UP AREA, “AMKAR HEIGHTE, CHANDKHEDA,
(2] Sulochana Sen on 18062022 & | GANDHINAGAR: HAVING BOUNDARIES AS LINDER; EAST, FLAT MO, B-608, WEST FLAT MO, 8607, RORTH:
20-0E-20T2 ROAD, SOUTH: FLAT MO.B-611 & PASSAGE. WITH BUILDINGS CONSTRUCTED THEREDN ALCMG WITH
OTHER ASSETS SUCH A5 FURNITURE AND FIXTURES, EQUIPMENTS. MACHIMERY - FIXED AND
MOVAEBLE, STRUCTURE ANDANY OTHERSASSETE SITUATED THEREON
' LAM : LPRO44804 200753 25-03-2021 ALL THAT PIECES AWD PARCELS OF IMMOWABLE RESIDENTIAL PROPERTY C-504 ON THE 5TH FLOOR, | gasoerangd
(1) Nayak Mishitkumar Shaniilal e ACMEASURING ABOUT 130,43 50, METER, THE SCHEME KMCWHRAS MADHURAM FLORA®, SITUATED O (PHYSICAL)
(2 Alpaben Hagmukhbhal Rs. 26,62 247.70 Ps, | LAND BEARMNG BURVEY WO, 231 BEING FINAL PLOT MO, 2814 OF TOWK PLAMNING SCHEME MO, B4,
Hayak as on 13-08-2023 | ADMEASURING 1762 50. METER & SURVEY NC. F2 BEING FINAL PLOT MO, 2332 OF TOWN PLANNING
SCHEME MO B9 ADMEASURING 1052 240, METER, SITUATE LYING AMD BERNGAT MOUIE: CHANDKHEDA,
BH SATAMEY HOSPITAL, TALUKA: DASCRO, AHMEDABAD-352424 GUJARAT INDIA HAMIMG
BOLUKDARIES AS UWDER: EAST: SURVEY NG 385, WEST, BLOCK C £ 5TAIR CASE, NORTH 12 00MTR TR
ROAD, 50UTH: FLAT WO C-503. WITH BUILDINGE CONSTRIECTED THERECH ALONG WITH OTHER
ASSETH SUCH AS FURNITURE AND FIXTURES, EQGUIPMENTS, MACHINERY - FIXED AND MOVAHLE,
STRUCTUREANDANY OTHERS ASSETS SITUATED THEREDN
LAN : LTROOO305252822 & 28-02-2023 PROPERTY BEARING FLAT NO. 5053 ONFIFTH FLOGR IN THE BLOCRKITOWER NG. F HAVING CARPETAREA | pgs/024
PHRO445036634 50 mrmann ADMEASURING ABOUT 4895 30 METERAND BURLT UP AREAADMEASURING ABCUTS3.21 30, METER IN | (PHYSICAL)
[1} Mr. Rajnikant A. Modi Rs. 18,805,836/~ as | THE SCHEME EMOWHN AS "SARTHAK ERA™ ALONG WITH UNDIVIDED SHARE IM LAMD ADMEASURIMG
{2} Mrs, Vina Rajnikant Modi on 28-02-2021 ABOUT 23,70 50 METER, SITUATED ON THE NON-AGRICULTURE LAND BEARING BLOCK NO. 348 OF
TOWN FLANKING SCHEME NC: 9, FENAL PLOT BO, B8, SITUATE LYING AND BEING AT MOLUE: TARAPUR,
TALUKA: GANDHMAGAR, I THE REGISTRATION DISTRICT AND SUB DISTRICT GANDHINAGAR, HAVING
BOUNDARIES AS UNDER: EAST: PLOT OF GUDA, WEST: FLAT MO, F-502, RORTH: FLAT M. E-503, S0UTH:
FLAT NG, F-504. WITH BUILDINGS CONSTRUCTED THEREDN ALONG WITH OTHER ASSETS SUCH A5
FURNITURE ARD FEXTURES, EQUIFMENTS, MACHINERY — FIXED AMD MOAVABLE, STRUCTURE ARD ANY
OTHERSASSETS SITUATED THERECH
LAM : PHROZBIOTEETIND 03.07.2023 ALL THAT PIECES AND PARCELS OF IMMOWVABLE RESIDENTIAL PROPERTY OF OPEN LAND HAVING | gajoerand
{1} Sonalben Laxmanibhai e CONSTRUCTED AREAADMEASURING 63,00 50, MTS, AND MARGIN AREAADMEASURING 48.00 50, MTS. {PHYSICAL)
Damar R 16,0097 a5 | OF PLOTMNG 1T LYING AND SITUATED AT REVNEUE SURVEY HO, 1B PAIEI [REW SLIBVEY N 125), HEAR
(2] Sanjaykumar Amabaliya on 22062023 HF PETRCL PUMPF PAMCHAL RICAD, MEGHRAS DIST. ARVALLI OF SUB DIS. AND DIS. MEGHRAL IN THE
STATE OF GUJARAT. A5 FOLLOW BOUNDED BY: EAST- 3.00 MTS. MARGEN, WEST- 6.00 MT5. ROAD,
NORTH- 2 25 MTS. MARGIN, SOUTH-PLOTMNO. 18LLL
LAN : PHROZBI0ENTSEG4 18.02.2023 4ll THE PIECE AND PARCEL OF THE IMMOVABLE PROPERTY EMOWMN AS "WISHAL SO-CIETY, | gnepersodd
(1) Sureshbhai Sarfanbhai Odd RS0 192, 0U0 NG 53 PAIKE 2, PLOT RO, 117 PAIKE SOUTH 3IDE, AREAADMEASURING IN AGGREGATE {PHYSICAL)
(2) Kanchanben Sureshbhai Rs.17,20,020/- a5 | ABOUT 57,0508 30, MTRS AND ITS SITUATED IN MOJE WIMAY VILLAGE OF WADALI TALUKA, DIST-
i | on 270212023 SABARKAMTHA. AS FOLLOW BOUKDED BY: EAST- 75 MTR ROAD, WEST- PLOT WD, 95, NORTH-
REMAININH LAND OF PLOTND. 117, SOUTH- SURVEY ND. 43
| LAN: 920060008423093 & ATH020E A hal pace and parcel of land being "Shiv Shakdi Building”, Vibhag-8, Tika Mo 112, C.5, Mo 80D, Basamanl GF, | 10-08-2024
921060056273326 semsiss Mezzaning Fiocr, Second Floor, Near Wakaskar Chamber, Navrang Cinema Roed, Racpusa, Vadoda 390001, Bull | (symMBOLIC)
{1} WIS, HEAVEN PLLS R, 1,06,62,368.26 (- | uparesis 1555 Sq. Fis, sitiated in Viohag-B, Tikka Ka 192, City Survey Mo 800D, in the sm of vilage: Vadodara
{2 KISHOR A. MULCHANDAN| | a5 on AW08MM0Y2 | Kasha Racpws-Dandia Bazar Road). iogethar with & tha buldngs end structures therean, fdures. fittings end &l
(3] KALPESH B GAVAL| plard and mackenery aflached lo the aarlk ar permanendly fastanad ba anylking stlached bo the arth, balk pragen
4] RITIKABEMN K and fulire, The Baundary of the sald property is a3 under: BOUNDARIES: -
MULCHANDAMNI EAST Road. WEST. Property af City Survey Mo  BOD, NORTH: ROAD, SOUTH: &gy City Sureay Mo, 59
AND
Al ihal plece and parcelof land being Vibhag-B, Tika No 192, G5, No 80VB, Near Wakaskar Chamber, Mavrang
Cirema Raed, Reopura, Vadodara-390001, &rea Tha pletis 214.2 5. Fis, buit up afea 5 52 5 3q. Fis, siluated in
‘ibhag-B. Tikka Mo 112, City Survay No BIE, i lha sim of vilage. Racpura-Dandia Bazar Road. togefhes with gl
fhe buildirgs and stuclures Senson, s, Nillings and al plant and machingry alftacked o e sarlh o
permanenthy fastened o anything sftached to the earth, both present and future, The Boatnsary of the said property
ig as under: BOUNDARIES: - EAST: Wasker Chambers. WEST Oihers Tenement, MORTH: ROAD, SCUTH:
Crihars Terament
WITH BUILDINGS COMNSTRUCGTED THEREON ALONG WITH OTHER ASSETS SUCH AS FURNITURE AND
FIXTURES, EQUIPMENTS, MACHINERY -FIXED AND MOWABLE, STRUCTURE AND ANY OTHERS ASSETS
SITUATED THEREOQHN.
LAN : 921030000401563 11-12-2023 Shop No. 36 & 29 adm, 60,70 Sq. Mis. (653.30 5o, FIs.) in Adarsh Shopping Center stuated In kand bearing 10-06-2024
(1) MUS. M D PETROLIUMS s RSN T8 pakd of City Survey Weard Mo. 2 of City Survey Mo, 9712 adm: 3723 51 Sq. Mis. [40065.00 5. Fis.) (SYMBOLIC)
(2] SAEED DAWOOD PATEL Rs 28,00 3T5.50)- | MA lend of the villags Alipatli of Sub Dis. & Dis. Bhemnuch. Boundaries for Shop Ma. 36- Marth: Shap Mo, 37
[3) FARJAMA SAEED PATEL as on 27-05-2023 | Soulh: Shop Na. 35, Eask Dpen Space for Parking, Wesl: Shop Mo, 28
4} IERAHIMEHAI PATEL Boundaries for Shop Mo, 29 : Marlk: Shop No. 30, South: Shop Mo, 28, East Shop ho. 36, Wesl Open Space of
{5} JAIBUNNISHA YAKLUE KALA Read
WITH BUILDINGS CONSTRUCTED THEREON ALONG WITH CTHER ASSETS SUCH AS FURNITURE AND
FIXTURES, EQUIPMENTS, MACHINERY -FIXED AND MOVABLE, STRUCTURE AND ANY OTHERS ASSETS
SITUATED THEREON
LAN : 919030007447 245 12.03.2024 Property-1 - All that piaces and parcels of Free Hodd Non-Agniculiural lard situate lving and being at Palanpur | g7.06-2024
{1} W'5. R World Enterprisa Village Taluka:- Palanpur Dist. Banaskantha bearing Reverue Survey No. #2711 of Piof Na. Flot No. 80, 91 Regis- | (SYMBOLIC)
[2) Jitemdra Pated R&.2 17,02, 424490 | bmbion Desinct: Banaskantha Totally Admeasunng aboul 27880 54 Wis ar Iheee abawd, Logellsar with
(3] Rakesh Patel ason 3.05.2022 | constructions, Corstructed and far o be constnacied therson, Wish bubdings consincted thereon aong with oihes
(4] Bhalchand Jiviambhai Patel asgels awch as fumiere and ficlures, equipmand, machinery fived grd moveble, structunes and sny other pasats
{5} Jitendrabhai Patel situated tharaon camed by Dipiaban Sandrakumar palel (Gami). Boundad as be-low: NORTH: Plol Mo, 52,
[G) Bhikhiban lshwarbhai Patel SOLUTH: T 62 Wirs wide Road, EAST. Pial Mo, 81, WEST. 7.62 Mirs Wide Road
(7] Manvar Laxmiben Property-2 - A1 thal pleces and parcels of Free Hold Non-Agrcutural land sifuate Ihvog and beng at Willage
Shaileshkumar Palanpur Taluka Palangur Dist- Banaskantha beaing Revenue Survey no, G371 of Plot Mo, 12 Paiki Sputharn
5ide Half Rapistration District Banaskantha Totely Admeasuring ebout 55, 76 Sq Mbs oo thara abouts, to-getherwith
conskuclions, Construckad and for 16 be constructed theracn with bulldings constnucled therean along with oiher
assets such &5 fumiluee and Tlures, equpment, machinesy Tived snd mavable, siruchures and any alher assely
situatad theraon cwned by Bhavananabhe Svram Bhiai Petel Bounded as balow: NORTH-Plat Mo, 12 Paiki Cwn
Heouse, 20UTH-Plod Mo, 13, EAST-25.00 Feal Spoety Rioad, WEST-Mavoll
Property-3 | Al thal peeces and parcels of Froe Hald Mon-Aghcufural land sbuate 1ying and beng al Willage
Palanpur Takuka Palanpur Dist, Banaskantha beanng Ciy Sursay Mo 11813 Palkil, Shit Mo, 5778 on Ground Floos
Shop Mo, 75 and 114 Paiki Registration District; Baraskantha Totally Admeaswing shoul 2675 Sg. Mirs or thare
abouts, together wilh constuctions, Constructed and'or o be canstructed therean With build-ings constructad
Shensan alang wilh olber assabs sich as furmitura and iclures, egqupmant, machinary fed and movablke, streciunes
and any oiher assets siuated tharaon cwned by Dipiksben Jiendrakumar Patel Bounded as below: NORTH-Shop
Mo, T8, SOUTH-Frvate Property, EAST-Shop Suster, 'WEST-Shap Wa, T8
Property-d4 : All thal pieces and parcels of Fres Hold Mon-Agricuttural [2nd s%ugde lying and baing at Yifage
Palanpur Taluka Palangur Disl. Banaskantha baanng Bevanus Suniey hea, 32711 of Plod Mo, Plal Mo, 383738
Regis-ration Distrct: Banaskantha Totally Admeasunng about 418,20 Sg. Mirs o there abauts; ogether wilh
consbructions. Construcied andior 1o ke constructed theraon With laldings constructed therean along with
other es=als such as fumiture end fixhures, equipmant. machinery-fixed end movebla. structures end any other
assels siualed therean owred by Palal Bhishiban lshwarbhae Patal Dipikaben lshwiarkhai, Pabal Lasmiben
isfwarbhal Boundad as below: NORTH-T 62 Mis. Wide Road. SOUTH-Road, EAST-Plot No, 26, WEST-6.10
fits Wide Rioad
WITH BURLDINGS CONSTRUCTED THEREDN ALOHG WITH OTHER ASSETS SUCH AS FURNITURE AND
FIXTURES, EQUIPMENTS, MACHINERY -FIXED AND MOVABLE, STRUCTURE AND ANY OTHERS
ASSETS SITUATED THEREON,
Plaasa furlbarnoba that as menlioned in sub-secion 13 of Sec 13 of the aforesaid At you skall not transter by way ol =ale, lease oralbaressa any of the as5als slatad under securty refamad o in
This Motice withau! prios written corsent of our Bank
Diate: 13-08-224  Place; Guarat Sdi- Authonsed Cficar, Axis Bank Lid
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